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BANGAL0RE BENCH 	- 

I - 	 Cornmercjaj Comp1ex(8D) 
Indiranagar 

- 	 OaflQa].OrO - 560 038 	
/%' 

Dated S 	 _______ 

APPLICATION NO ( 	 148 	-- 	 Je(r) 

W.P.NO  

221ioant S) 	y 	 Respondent 

Sh21 V. Kannan- 	 V/a 	The S.cr.tery, M/e Dfnc, N.w 1ihi & 3 Ors 

To 	 - 

Shz,i V. Kannan 	 5 
No. 865, (e.hir Iyyappá Iseple) 	— Along with 4-Application forms in original. 
I. Daaarahalli Post 
Bangalors. 560- 057 

Shri P.C. R.ddy 	 - 

Advocate 
N/s KESVY k-CO., 
No. 1399  5th Cross, Cwdhin.gar 
Sarigalors — 560 009 

t 

C 

.j 	•Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith a copy of 

passed by tts Tribunal in the above said application) 	28-2-89 

o( R4XAJ/' 
'IJEPUTY REGISTRAR 

(JUDICIAL) 





In the Central AdmixiItrative 
Tribunal Ban galore Bench,' 

Bangalore 

ORDER SHEET 

Application No.........i4. ................... .. of 198) 

Applicant 
	

Respondent 

V. Kanner 
	 V/s 	The Sscretáry, ffi/o %fIns, Now D.lhL & 3 Ors 

Advocate for Applicant 
	 Advocate for Respondent 

P.C. Raddy 

Date 
	 Office Notes 

	 Orders of Tribunal 

K3?fC/LH&RM(A) 
28.2.1989 

Applicant by Shri 
P.C. Feddy. 

Shri Reddy files a 
Memo praying for permission 
to withdraw this application 
with liberty reserved to 
approach the appropriate forum. 
Permission souht for is 
granted. Application is 

- rejected as withdrawn. 
We direct the office to return 
the original papers to the 
applicant. 

TRUE COPY 

&-C~PlJln AEGISTRAIR (Jr)0 -- 
CENTRAL ADMIi'JISTP.AT1VE TRIBUNAL - 

BANGALORE 




